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PAPERS LAID ON THE TABLE
R e po rt  o f  R e v ie w  C o m m it t e e  o n  
U n iv e r s it y  G r a n t s  C o m m is s io n  

(J a n u a r y , 1977)
THE MINISTER OP EDUCATION, 

SOCIAL WELFARE AND CULTURE 
(DR. PRATAP CHANDRA CHUNDER): 
I beg to lay on the Table a copy of 
the Report (Hindi version*) of the Re
view Committee on the University 
Grants Commission (January, 1977).
CPlaced in Library. See No. LT- 
2057/781.
D etailed  D e m a n d s  for  G r a n t s  of  

M in is t r y  o f  L abo ur  fo r  1978-79

THE MINISTER OF PARLIAMEN
TARY AFFAIRS AND LABOUR 
(SHRI RAVINDRA VARMA); I beg to 
lay on the Table a copy of the Detailed 
Demands for Grants (Hindi and 
English versions) of Ministry of Labour 
for 1978-79. [Placed m Library. See 
No. LT-2058/78].
A n n u a l  R eport  a n d  certified  Ac
c o u n t s  o f  K en d riya  H in d '  S h 'k s h a  
M a n d a l , A gra for  1970-77 a n d  

s t a t e m e n t s

THE MINISTER OF STATE IN THE 
MINISTRY OF EDUCATION, SOCIAL 
WELFARE AND CULTURE (SHRI
MATI RENUKA DEVI BARAKATA- 
KI): I beg to lay on the Table:—

(1) A copy of the Annual Report 
{Hindi and English versions) of the 
Kendriya Hindi Shikshan Mandal, 
Agra, for the year 1976-77 together 
with certified Accounts.

(2) A statement (Hindi and 
English versions) explaining that 
Government are in agreement with 
above Report and therefore no sepa
rate Review on the working of the 
Kendriya Hindi Shikshan Mandal, 
Agra is being laid.

(3) A statement (Hindi and 
English versions) showing reasons

for delay in laying the documents 
mentioned at (1), and (2) above.

rPlaced in Library. See No. 2059/78],

N o t if ic a t io n  u nd er  U r b a n  L a n d  
(C e il in g  a n d  R e g u l a t io n ) A c t .

fsrafa w m t wwt $?r
ynfar tfsrow if ttw  («ft tt*
fiwre) : t  ijfa (v fw e w tftar 
5TOT fa f t w r )  1976
arm 46 s t o r t  ( 3 ) % srephr 
tprthr (nftw iw  tffrrr cptt firfsy- 
W T ) ($*TCT tfvftor) $ m , 1978 

sWT # i w )  ^  tnp

srffT 3ft Hs'ii'*' 25 1978 % ?TTTcr
% TToPJRT ^  Srftl^RT tfsqT OToflfo
fro 417 imrfvrs cr*rr ^
ayrw regy  urn t *  tsrtt

S'
[Places tn Library. See No. LT-2060/ 
78].
N o t if ic a t io n  u nder  R ice  M il l in g  

I n d u str y  (R e g u la t io n ) A c t .

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI BHANU PRA
TAP SINGH): I beg to lay on the
Table a copy of the Rice-Milling 
Industry (Regulation and Licensing) 
Amendment Rules, 1978, (Hindi and 
English versions) published in Noti
fication No. G.S.R. 408 in Gazette 
of India dated the 25th March, 1978, 
under sub-section (4) of section 22 
of the Rice-Milling Industry (Regu
lation) Act, 1958.
[Placed in Library. See No. LT-2061/ 
78].

MR. SPEAKER: On item No. 8 Mr. 
Bosu, you have an objection.

SHRI JYOTIRMOY BOSU (Dia
mond Harbour): Sir, I would request 
the House to consider a debate. I 
have come to know this much that an

•English versions of the Report was laid on the Table on the 18th July, 
1977.


